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(vii) REPORTED AGITATION FOB A JUAR-

KHAND PROVINCE. 

SHRI NARAYAN CHOUBEY 
(Midnapore): Mr. Deputy Speaker, 
Sir, under Rule 377 I want to make 
a submission on a matter of urgent 
public importance. 

A ~erious situation, is fast deve-
loping in the districts of Bankura, 
Purulia, Midnapur and sClme others 
in West Bengal. and a portion of 
Bihar and Orissa due to me agitation 

for a Jhar khand Province. A section 

'80-'Sl-Gent. Dis. 
of the church is planfully excitina 
the tribals and the Amra Bangll anet 
the Ananda Marg are trying to ex-
ploit the BengaU sentiment. The 
incidents of Assam and Tripura have 
added extra morale to these agitators. 
If not faced l properly in time, vio-
lence may start any moment as had 
started elsewhere. Immediate mE:!a-
sures be taken to meet the old and 
legitimate demands of the tribals and 
bring them out of the influence of 
the anti-national forces and as well 
as these forces of disruption should 
be boldly faced. 

13.40 brs. 

GENERAL BUDGET, 1980-81-
GENERAL DISCUSSION-Contd. 

MR. DEPUTY -SPEAKER: The 
HOUSe will now take up further dis-
cussion on the General Budget :for 
1980-81. 

SHRI INDRAJIT GUPTA (Basir-
hat): Mr. Deputy Speaker, Sir, the 
Finance Minister has been congratu-
lated by members of his own party 
mainly and by-I find from the Press 
during the last few days-certain 
sections of big business which is 
rather a curious combination on the 
face of it but really not very curious 
for the so-called realistic budget 
which he has placed and the so-called 
concessions which he has ~iven to 
the ordinary man. 

Sir, there are many things tc be 
said but with the limited time at 
one's disposal I can only concentrate 
on a few points. The Finance Minis-
ter has concealed in my opinion 
three fundamental features which 
are the background of the present 
capitalist system in which we are 
functioning. He has avoided any 
referenCe to it and put forward cer-
tain proposals as if they are in a 
vacuum. I would like to point out 
that these background features are 
basic to the whole situation and it is 
upon them that will depend the actual 



Onl. Budget ASADHA 6, 1902 (SAKA '80-'81--GenL Du. 

:impact and outcome of all these 
budget proposals. 

The first thing-I hope you will 
not say later that you have fixation 
about these things-is that we are 
living in a class society and not in 
an egalitarian society. We are living 
jn a class society. According to the 
National Council of Applied Eeonomic 
Research figures they say top 1 per 
cent Of house-holds in this country 
own 14 per cent of the national wealth 
while the bottom 50 per cent of 
the house-holds together own less 
than 7 per cent of the national 
wealth. It js just an indication of the 
disparity which exists in OUr country, 
If you split this up between the rural 
and urban sector, We find in t}i~ 

rural sector the bottom 50 per cent 
of the houSeholds are ownin,g 8.2 per 
cent of the wealth while the top 1 
per cent are holding 13 per cent of 
the wealth. The bottom 50 per cent of 
people in the urban sector altogether 
hold 3.7. per cent of the wealth 
whereas the top 1 per cent hold 20 
per cent of the wealth. This is enough 
to point out that there is a very high 
degree of concentration of wealth in 
this country. That has to be borne 
in mind when any budget is prepared 
and the budget proposals are made. 

The question is whether the fiscal 
and the monetary instrument which 
the budget is supposed to be shou]d 
aim or Slllould not aim 'It attacking, 
to the extent it can, this concentra-
tion which is there. I think nobody 
can deny it. I feel this budget that 
the hon'ble Minister has introduced 
has run away from this basic issue 
and by running away or avoiding 
this issue it real1y has surrendered 
all along the line. 

Sir, the second basic feature is that 
a period in which there is-which is 
not peculiar to India only-inflation, 
run-away inflation and a period of 
hjgh prices constitute a boom for the 
private corporate sector. This is a 
fact, It can be established by figures 
trom ary of the countries which are 

suffering from this tYPe of high infla-
tion. Sir, it is wrong to think that 
inftation is something which hUltcta 
suffering on all sections of the people. 
It does not at all. It is stran~e to 
find, Sir, that precisely during this 
period of high prices, of inflation, of 
shortages, ~f nega tive national income 
growth, of trade deficit, of stagnatiou. 
O'f drought, of political turmoil,-in 
Isuch a situation also-you will find, 
aceording to the Reserve Bank of 
India study of 1978-79, which is a 
study made of 421 selected publlc 
limited companies-private companies, 
not government companies-which 
shows that during this period, profits 
have risen by 33.3 per cent and divi-
dend payments have risen by 15 per 
cent over the previous year. 'l."here 
are other estimates: one is the esti-
nlate prepared by the Economic 
Times, on the basis of 215 selected 
companies. It shows that precisely 
in this period, the pre-tax profit of 
these 215 companies rOSe by 50.9 per 
cent against 25.5 per (;ent in the pre-
vious year. So, is it not a strange 
feature that while we are bemoan-
ing the fate that such an economic 
crisis is there in our country, it is 
precisely in this period, that you find 
higher sales in the private corporate 
sector, higher profit, higher dividend, 
highel' rate of formation of assets,-
an taking place in a period of nega-
tive groVv-th, and of st~~nation, of 
deficit, and so on. 

I know that big business people 
will never be satisfied with what 
they get. And you will find in the 
newspapers every day, Sir, that they 
are blowing hot and cOld; they conti-
nue to moan and wail and say that 
they are still suffering from So many 
difficulties and the Minister has not 
been considerate enough to them and 
~~~doo fu~. O~~y~ 
share market goes up; the other day 
it comes down; we know how all 
these things are nlanipulated. What 
I say is this, that the budget has 
ignored a reality which is that the 
victims of inflation the world over are 
those people who have got fixed in-
come. ordinary working people. small 
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farmers, tho~ who are below the 
po\ferty line de! 80 OD. Yes. They are 
the victims Of inftatlon. But there 
are .certain people who are taining 
from Inflation; the gainers from in-
ftation are those who are in a posi-
tion to manipulate production, mani-
pulate stock~ manipulate markets, 
manipulate prices, manipulate their 
awn product-mix, manipulate their 
balance-sheets. It is theSe sections 
01 people who are favoured-the 
affluent sections,-by inflation. You 
will flnd throughout the Wor Id, in 
United States, and other countries, 
which are far ahead of us, as capi-
talist development goes, in those 
countries too, the .iJnfi~tion which is 
taking place, is hitting certain sec-
tions of the people, but there are 
other sections who are prosperous 
precisely as a result of those high 
prices and inflation. These things 
have no reflection in Mr. Venkata-
raman's budget at all. Therefore the 
first spontaneous reaction which 
came on the day O'f the budget has 
been this. Mr. Goenka's Indian Ex-
press said this. I am only taking the 
headings of the editorials written on 
the very next day. Mr. Goenka's 
Indian Express gave the heading 
~ell done'. Mr. Tata's Statesman 
gave the heading 'Well begun'. In 
MT. Birla's Hindustan Times the 
heading was 'A Pleasant surprise'. In 
Mr. Sahu Jain's Times of India the 
heading was 'An Imaginative Budget'. 
And Mr. K. N. Mody of the Federa-
tion of Indian Chambers of Commerce 
and Industry says: 'A realistic budget'. 
TheSe are the types of spontaneous 
reactions which were there, which 
reveals their true feelings. Because. 
Sir, the main philosophy behind the 
Budget, is to maintain the status quo. 
It is a status quo budget. There are 
no indications of direction in it. I do 
not say one single budget in a year 
can bring about a very radical change. 
B1,lt some perspective should be 
there· some direction should be , 
there. Now the question is whether 
we want t~ go towards some kind of 
t;tructural changes in the economy. 
Some Ron. Member Of the ruling 

party On the opposite side Was speak-
ing the other day. I am _lad to bear 
him say that so many years we have 
been fun~ioning on the batiI of 
what we call mixed economy. II it 
not high time that We revlewecl the 
w hole position and came to some-
conclusion where this so called mixed 
economy bag brought us, why this 
econornlc crisis has become 10 over-
whelming, why the poor people are-
becoming poorer, why the people 
below the poverty line are tncreaslng 
in number? Why the number of 
destitute people from the villages 
coming into the towns is growing? 
This is all I heard from a Member 
on the opposite benches sitting yes-
terday. The question raised is: w he-
ther the budget is an instrument or 
not to go to some perspective or some 
structural changes. I say that the 
budget is nothing of the kind. Its 
main philosophy is to maintain the 
status quo. 

1&.52 hrs. 

[SHRI SHIVR.\J V. PATIL in the Chair 1 

Take the step-up which is proposed 
in the plan outlay. A very good thing 
that the plan outlay is to be increas-
ed because without that there can be 
no growth. The step-up proposed is 
16.6 per cent. But, Sir, the Minister 
himself has pointed out that over the 
last one year the price-rise has been 
of the order of 20 per cent. So, a 
16.6 per cent step-up in plan outlay 
means that it does not even cover 
that price-rise which has taken place 
in the last one year and, therefore. 
in real terms what is prescribed is 
r~ally a negative growth rate. It is 
not a provision for any growth at all 
because it does not allow f1)r this 
20 per cent riSe in price which has 
taken place. The real financial Itep-
up is thus washed out because the 
relia:nce on monetary measures, not 
on fiscal m:~gUre~, if I may say so. 
It is just an ad hoc way ('If under .. 
taking certain monetary measures. 
Of course, I congratulate Mr. VeJ1ka-
taraman for his intelligence. He 
is a· clever man, no doubt. He kno'w's 
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how to do a certain amount of win-
dow dressing; some window-dressing 
~as been done. Some kind of popu .. 
list v:neer h_e been s01,lght to be put 
on t.hls budget which, of course, im-
medIately provoked loud table 
thumping and applause trom his 
party Members. I do not think they 
really understood at that moment 
the implications of the budget be-
cause the blew which was being 
struck this time was sought by our 
Finance Minister to be muffled. to be 
muffled somewhat, by certain amount 
of window dressing. The entire (!m-
phasi~, you will find, is really on 
public management of infrastructure. 
He has said So himself. He is relying 
on that and on a more efficient tax 
administration. But even within this 
infrastructural compass, I must say, 
the public distribution system which 
all of Us in this country consider to 
be absolutely basic a~d vital, is a 
better distribution system does not 
really stand out as a major landmark. 

Look at the Planning Commission. 
The Planning Commission-I do 
not mean disrespect to anybody-has 
been reduced, as it is at present re-
duced, to an advisory body of certain 
ex-Secretaries. That is the present 
compo~ition of the Planning Com-
missioJ I. It does not have that kind 
of weight and that kind of prestige. 
Which is necessa ry to make the 
Planni'lg Commission a really mean-
ingful pressure group within thiq 
whole system, economic system of 
planning The public s~('tor cannot be 
made a !=,aying proposition, unless a 
ratioDa lised prICIng and subsidy 
policy is introduced. I ant disappoin .. 
ted to find that there is no discussion 
in depth about this queS'tion. At 
presen1 the public sector is serving 
as the hand maid of the private sec-
tor. Its main purpose is becoming to 
serve the interests of the big busi-
ness sector. An infrastructure to the 
tune of Rs. 5,000 crores has t ~n in-
vested in it at a return of only 4 per 
cent amd the pricing and subsidy 
policy is such that the pub1ic sector 
cannot do anything but show losses. 

Take for example state Trading 
COJ1)o~ation, whiCh Will supply raw 
materlal at a Clheap rate to the pri-
va~e settor. But the prices of the 
finIshed commodiies \vhlch are made 
out of these ray materials are fiixed 
b~ the private sector at itsown sweet 
wlll. What is this? Is this the job 
of the pu bUc sector? 

Now limits have been imposed on 
the equity conversion clause. This, 
of course, has been enthusiastically 
weleo~ed by the corporate sector. 
What It means is that the private 
sector will prosper more than it was 
gotng with money from the public 
sector without the fear that these 
loans may be converted into equity 
because a bar has been put that the 
finan(!ial institutions and banks will 
not be able to buy up more than forty 
per ce-nt of shares in tnoset companies 
where they have invested their mc-
ney. 

Black money is sought to be 
brought out only by better compli-
ance On the part of tax-payers. He 
is going back to the old philosophy 
which we had at the time of volun-
tary disclosure scheme that if you 
reduce the marginal rate of direct 
taxes, j .e. income tax, the tax payer~ 
will voluntarily come forward to pay 
tax honestly and evasion of taxes 
will go down. I do not think that 
.is correct. This is rather a wishful 
thinking; it is 110t borne out by ex-
perience either. I haVe nO time to 
indicate the figures that f have com-
:piled from 1970-71 todate; thes-a 
figures show how the movement 0' 
maximum. rate of income taX' has 
moved along with the percentage in-
crease in the receipt of income tax 
year by year. I am afraid, expe-
rience does not bear that out. In 
~otne yP.ars when the matl"ginal rate 
of income tax was high, the receipts 
were gOOd and in some years when 
the marginal rate of income tax weRt 
down, the receipts fell; they did not 
rise. 'We, all know what happened 
with the voluntary disclosure ~e 
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which had to be given up eventu-
a'lly. It was proved that this scheme 
did not succeed at all. In our country, 
even if you reduce the taxes there 
are .largt~ number of people with 
plenty of money who are not willing 
to sooperat~ nad not willing to pay 
taxes even at lower level; they will 
try to E.vade whatever may 11appen. 
Therefore, you should not rely on 
this SO much. 

Then, the concessions in direct 
taxes, which have been made are 
all a bonanza for the rich peoPl~ and 
better- 'Jff people. There is no doubt 
about it. And, there is some window 
~ressin g .because the exemption limit 
1n resJlect of income tax has now 
been raised from Rs. eh~~1t thousand 
to Rs. twelve thousand. It is very 
good, 'but there are two points which 
were concealed at that time and did 
not co~ne out. One was that if you 
are earning more than Rs. twelve 
thousand, the exemption limit for 
calculation of income tax will conti .. 
nue to be Rs. eight thousand, not 
twelve thousand. The only people 
who guined are very small in num· 
ber, those earning between Rs. eight 
thousaud and twelve thousand. If 
you are earning, say Rs. thirteen 
thousand, Y?U have still to pay tax 
on the basIS of exemption of Rs. 
eight thousand and not Rs. twelve 
thousand. That is one point. The 
second point is that persons earning 
more than Rs .. twelve thousand were 
earlier getting certain benefit by way 
of educational allowance for the 
children. That educational allowance 
has been removed. I hope he will 
look into this. This is not such a 
m~jor thing which he should be rigid 
about. This educational allowance 
for two children which was providfld 
for earlier, after raising the limit to 
Rs. twelve thousand has been done 
away with. That is why I am refer-
ring to it as window dressing with-
out meaning anv personal -disrespect 
to anybo(ly. 

Then. the limit for wealth tax 
exemptieu has been raised trom Rs. 

one lakh to Rs. one and a halt lakh. 
I do not know, why. What is the 
necessity for it? The wealth tax on 
agricultural land has been totally 
abolished. He, of course, got the 
loudest applause in this House when 
he announc~d this. And I was not 
surprised a~ that seeing the composi-
tion of that, party. Successful sabo-
taging of tax has been done. He 
himself admitted that we wert not 
able to get more than Rs. one crore 
for this. That means evasion was 
going on and since we could not rea-
lhe mor(' than Rs. one crore it was 
b~tter to do away with it alt~gether. 

Then, there is seven year tax 
holiday for new industries; aodj'jv"al 
fifty per cent depreciation for new 
units, customs duty on imported capi-
tal goods and raw materials which 
are meant for certain industries has 
been heavily slashed. These arc all 
concessions which can benefit onlY a 
small group in this country that is 
the organised private coroo~ate sec-
tor. Not one pais,c of flxtrn direct 
tax has been levied on the corporate 
sector. This is so. except for that 7 
per cent tax On the interest on bank 
borrowings. I do not know why this 
roundabout way has been taken. He 
could as weI] have raised the 
deposit rate by 1 per cent. It would 
have benefited everybody and pro-
duced the same result. Borrowing.;; 
from banks would have become eX-
pensive by more than 1 per cent; but 
depositors would have been given 
more interest. Instead of this a 7~ 
per cent tax on interest will only in-
crease the cost of loans, without 
giving any corresponding incentives 
to depositors. 

14 m. 
As regards resource mobilization 

which he has planned for, 1 do not 
know why it is being spoken repea-
tedly that the new levies will bring 
in Rs. 233 crores. In a full year, it 
will not bring in only Rs. 233 crOTes. 
Rs. 233 crores are only for the rest 
of this year. If you calculate for ~ 
full year of 12 months. the additional 
levies that have been imposed will 
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brlng in an additional income to the 
Government, of Rs. 445 crores, i.e. 
within the framework of the budget. 
Ou'tside the Budget-everybody has 
spoken about it-we have the Rs. 2100 
crores from ,petroleum products, Rs. 
665 crores from fertilizers, Rs. 290 
.crores from the Railways, Rs. 27 
crores from the P&T., Rs. -S50 crores 
to be taken as foreign loans, most of 
1t from the International Monetary 
Funds, and about Rs. 100 crores to 
be taken from institutional funds. 

Cutting out the last one, the total 
impact cannot be seen only from the 
Point of view of excise duties. The 
w hole thing has to be taken into ac-
count, the whole thing is the burden 
WhICh is definitely going to stoke the 
til e of inflation; and nobody can pre-
vent it. 

The price rise is inevitable. We are 
living in a society where yOU may 
calculate mathematically and say 
that the rise will be only 6.5 paise. 
Every time this exercise is gone 
through. The officials and bureau-
crats of the Ministry-whether of the 
Ruilways or of Finance-holds Press 
cO.11ferences and say that according to 
their calculatinns there will be only 
a 2-Paise or 0.005' paise rise per rupee 
But we are living in a society where 
We have no control over the trade 
and industry. They are never pre-
pared to absorb even the smallest rise 
into thelr profits. They will always 
see to it that that burden, or more 
than that burden, is passed on to the 
consumer. Every year we see this. 

Actually, the impact of new levies 
is tremendous and huge. Even after 
that the uncovered gap which re-, W . mains is Rs. 1417 crores. e are In 
for a~other round of heavy inflation. 
I t means there is going to be a big 
increase in the Reserve Bank of India 
credit. It is inevitable. It means 
that they will print mOre notes. 
They will have to do it. More money 
will be pumped into circulation. 

The Finance Minister never dealt 
with it in his Budget and said how 
this problem of huge and fantastic 
rise in the money circulation over the 
last few years is Boing to be reduced, 
or checked. 

We must remember that all this is 
taking place on top of a I6-month 
continuous price rise. Maybe it is 
due to the Janata rule. He may be 
inclined to use that argument. But I 
have shown earlier-I have no time 
to do it now-that all these basic fac-
tors were in operation before the 
Janata came t'O power. Some of theln 
got accentuated or aggravated during 
the Janata rule, I have no doubt. But 
these basic features of money and 
credi t expansion were going on from 
long before. This time this Budget 
is coming on the pea~ of a period 
when we have already had a 16-
month continuous price rise with an , 
annual inflation rate of 20 per cent 
and a reckless expansion of money 
supply during the last 4! years. In 
such "a period, if you bring forw!ird 
a Budget like this with huge budget. 
ing for new levies and burdens, then 
I am afraid, We are going to be In 
for a real disaster. There was some 
kind of a so-called soft budget if , 
you call this a soft budget in 1976 al~o 
before the J anata GDvernrnent, but that 
soft budget, if you call it soft was 
preceded at that time by a compara-
tively long period, several months at 
least, of comparative price stability. 
At the end of that peri'Od, a period (Jf 
comparatIve price stability, at that 
time, in 1976, your so-called soft 
budget was brought forward. That 
gave concessions to certain people. 
But to do it nOw I should think is 
gambling with fate; if we do it now. 
when we are on the crest of a period 
of 20 per cent inflation rate, with the 
hiihest price rise that we have been 
having for such a long time this can 
only presage a new inflationary 
upsurge. 

Lastly, I would like to deal with 
the so-called relief in excise duty 
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concessions W'hieh have been tom-
torrtmed as though very big relief has 
been given to the ordinary man, the 
consumer. First of a11, the total con-
cessions which are promised do not 
come to more than Rs. 15 crores; Rs. 
15 crores are in a full year. It is the 
value of the concessions which are 
being given, but he has not pointed 
out I think. in all fairness, he should 
have educated the Members of this 
House that while excise only has 
been reduced on certain commodities, 
the special excise duty of 5 per cent, 
which was there on all items is bein& 
extended even to items which were 
Jiot covered before; and on those 
items which were already covered 
by 5 per cent, special excise, it is 
being raised :nom 5 per cent to 10 
per cent. There are very few exemp-
tions. This special excise duty is 
going to bring in nearly Rs. 200 crores 
in spite of the relief in certain 
exemptions given on certain items, 
because special excise is taking care 
of the rise. For example, in this 
matter, 30 basic drugs have been 
exempted from the general excise 
duty, but here again, there is sonle 
window dressing, because I find that 
these 30 basic drugs were hitherto 
subject not to the normal excic;e duty. 
they were already subject to a con-
cessional excise duty of 2.5 per cent. 
That is what they were paid. It is 
true that now this 2.5 per cent has 
been withdrawn, but if you work it 
out you will find that it will mean a 
very marginal fall. I could have 
understood if he had abolished 12.5 
per cent duty which is there on all 
patent medicines and proprietarY 
medicines. That would give real 
reliel to the ordinary man who goes 
to a chemist shop to buy his patent 
medicines which have been prescribed 
for him. On those, there is a 12.5 per 
cent duty. That is not touched. And 
30 drugs were selected which are also 
paying only a concessional rate of 2.5-
per cent, There will be a very small 
marginal reduction in those medicines. 
Some vital sectors will be badly hit. 
Textile is one. By textile; I do not 

mean cotton textile, because it seems. 
to me that some pressure from the-
cotton lobby has worked this time. 
There seems to be some reliance on 
the hOpe that the cotton crop will be 
good. I do not know, if it fails· if the . ' crop 1S poor, what may happen. But 
what has happened is that artificial 
fibre, viscous staple fibre has been 
badly affected; of course by the 
petroleum hike; and we will find that 
the prices of indigenously made staple 
flu!'e are going to become higher 
than the cost of the imported fibre. 
That will be the net result of all this. 
Apart from the fact that many of the 
textile mills now stay in the recent 
yearS have switched over to oil fired 
boilers, boilers which are running In 
their mills are strocked by oil. The 
whole petroleum crisis ~nd hike is 
going to effect one big section of the 
textile industry. I am not s!1edding 
.. .:!ry much tears about that because 
the common man in this country is 
not able to afford fabrics made out 0: 
the artificial staple fibre at alL That 
is far beyond his reach. I believe all 
these things are u~ed for export ~ur
poses in order to earn a lot of fo-rei~ll 
exchange. N ow the only benefici-
arh~3 in this comnetition will of 
course be cotton lobby and the cotton 
lobby may gain as a result of it. I do 
not know how it fits in with the whoL~ 
logic of increasing our export earn~ 
ings and earning foreign exchange. 

As far as steel is concerned, I am 
sure, these higher freight rates of the 
railways are not going to be absorbed 
by the sfeel units. They are demand-
ing a rise in price. I find this in the 
papers. The C'ement manufacturers 
are already demanding a higher re-
tention price for cement. They are 
not goin;]: to a b~t)rb any of these 
freight rates. Everything is to be 
passed on to the consumer. Cement 
is in short supply-not available even 
in the black market. One cannot 
get it. 

As far as road transport is CO:l-
cprned, because diesel has gone up. 
the price of types has gone up a]mo~t 
immediately after the Budget Fire-
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stone have announced hike in the 
price of tyref. Nqt only raU il'QftS~, 
but road transport is going up steeply 
which means it will be reflected in the 
price of all commodities which 
have to be carried either by rail Of by 
road. 

I have gO:le through the speech 
very carefully. The Finance Minis-
ter has giv~n the slogan 'Of '"rowth 
with social justice'. But I find nei~ 
ther growth nor social justice in that. 
There is no social justice in this. 
What is going to happen is that a 
much bigger burden than ever before 
is going to be imposed IOn the shoul-
(}~rs of the average common man due 
to its cumulative effect of all these 
impo~t~. I do not ,vant to repeat 
what pthcf p~tQple have already said. 
It is only a trick-bera USe of railway 
freight and petroleum prices and all 
these things. Thcv are not coming 
within the scope of the Budget tech-
nically. The Budget taken bv itself 
says to the people-look I have re-
duced the burden of the n'eW impostc; 
and it will only be Rs. 225 crores, 
vlhich i~ not correct. In a full year 
it will be R s. 445 rrores. But people 
are not goinp- to dO ('ounting Jike 
1hat. They are ('oncerned with th'e 
WAfo1e nackage vrhich has been deli-
vered bv the Government over the 
last few' davs. Therefore this is a 
Budget which is basically a budget, 
which givet; concessions as I said in 
the very beginning, to those people 
who alonfl are the gainers from in-
flation and high prices. High coat 
eC1onomy ,brings gain and profit to 
th-e organised corporate private sec-
tor and it is that status quo which 
i~ Fought to be preserved by Shri 
Venkataraman's Budl:tet. while im-
t}ol)in~ all t.h~ burdens I should ~ay. 

('rippling burdens, crushing burdenc; 
on tho~e Very Rections of the people 
who are always th'9 losers from in ... 
fiation who have- no means to -combat 
inflation, who are alwAYS the worst 
victims of inflation. What I wish to 
say in regard to the ~ociDeconomic 
struetul'al cbange; that ar.e required 
~ this. I do not want tq use any 
phrase o.r jarl\On :Cor which I will ~ 
aoo.used 0'1 beillg doctrinaire or dog. 

matic; should I say in the gentle lan-
guage used by some member of His 
Party that that this is mixed eoo-
nomy? There is some prescription in 
it like in any mixture) any medicine 
which the doctor prescribes. In a 
mixtuI"e, we have to consider what 
are the different ingredients which 
go into that mixture. In oUr mixed 
economy of ihis public sE:ctor and 
private sector and so on, is it not 
time that we ulade an honest aSsess-
ment of whtere we have come in all 
theSe years, and how far tbis public 
sector is Dublie and how far has it 
been serving only as 8. handmaid ot 
the private sector? What is tbe con-
dition of the private sector? Study 
the figures of their assets and see 
how their asset formation has gone 
up throughout this periOd in the last 
10 YE-ars. from 1970 onwards. That 
will cover the period ott the earlier 
O~ngress regime: Janata I~gime and 
noo;;t-Janata re~ime. Take all the 
top business houses and see how, 
while the people ~re suffering and 
are having to aO through the worst 
pos~ihle privations the assets of these 
top hou<ses have grown by leaps and 
bounds ever". year. How i~ it taking 
place? There is no magic or mystery 
behind it. The whoJe system is de-
vic;ed in such a way that the wealth 
of thi~ countrv j~ being funnelled, 
being diverted to these people and 
thev a~e in a position to (!tOntrol the 
strategic height~ Of the e<-onomy. It 
1c: not the DubHe sector which is con-
trolling the strategic heights. It is 
theso }-Ii ("I husinasc; houses with their 
holti fi~rt e-rin ,')n the various part$ of 
the eConomy who are able to dictate 
termc:: to the Gov'~rnment now and 
thev are ~p.ttinf! RVI.ray with it. ThiCJ 
budl;tet dOPCl nothln~ but reflect that. 
It is no uSP. savine: that Chaudhury 
ChaT'Fln Sin~h hart increased certain 
exeise dutiect and vnU are reducinfit 
tn-. ~qme. T~ thp pxtent thAt vou 
are -r-oucintt cof)rnp.thjoe: which bo in-
~p-qsen. ....Rturallv ""oOole will feel 
"e1i~ed anti T f\m f)t'e1)at"ed to con-
l1ratulAtA vou 81"" to that .rlent. 
thoutlh be 'h.u protested and said ,-AU 
h'lV'c mAne ~e wronif cba"".4 
a~nst hjm and h~ rUd not raise Nt 
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those duties. 'l"hat IS for you to ans-
wer. But basically I find no solutIon 
in this budget to any of these pro-
blems of inflation, high prices and 
unempl'Oyment. 

You, Sir, while speaking ytesterday 
as an ordinary member, made much 
of the rural employment scheme 
which has been announced. I find 
that it is really a little improvement 
and a little strengthening o'f the ex-
isting food for work programme. 
That is what it comes to. The food 
for work programme is a good thing, 
is a very essential and is one of the 
most positive things which have been 
done in recent vears. That he has 
sought to strengthen a little bit, n'O 
doubt. That is all. It is not some-
thing SO revolutionary or radical as 
you-if I may say SO with all res-
pect-were trying to make 'OUt yes-
terday in your very brilliant speech. 
That is all it is. 

Taken as a whole, this budget, I 
am afraid, in ant>ther six months' 
time, will land this country in a 
much worse crisis. Inflation- will go 
completely out 'Of hand, I fear. Some 
people will iuifer, some people will 
prosper as a result of it. That will 
on ly accentuate the tensions and 
con'frontations in this C'Ountry, which 
nobody can prevent. These are not 
things \vhich are engin'~cred by some-
body by some conspiratorial me-
thods. This is something wt>rking 
within the economic system itself and 
people find that they are being 
denied of their minimum due, while 
certain other people are making hay 
whilf' the sun shines. You cannot 
prevent social tensions and oonfron-
tations frOm developing within the 
society. The poor people, the ordi-
narv working class have certainly a 
right to ,fight for their rights and 
their demands. If such a situation 
develops, I dO not know on which 
side the rulin q party will stand. It 
will be a challenge to them also. 
They will have to show clearly on 
whose qide th-ey are. But as far as 
some of us are concerned, we wUI 
have no go but to stand with the 

people and whatever difficulties and 
burdens they may have, if they haV'e 
to fight for their rights and demands, 
We shall certainly stand along with 
them. 

I would like to ask Mr. V enkata-
raman t'O consider, be'fore he replie3 
and before he decides whether he is 
going to make any modification, whe-
ther these heavy concessions which 
are beIng made to a gr_oup of peopl~ 
who are already the gainers fflom 
inflation should not be scaled down 
and at ieast whether th€'y sholftCl not 
be given to understand that they 
alone will be the beneficiaries, while 
the bulk Of the people, the over-
whelming maj'ority, are condemned 
to suffering, unemployment and star-
vation. So. we cannot support this 
budget. This is a budget for the 
rich. Whatever benefits so-called 
haVe been promised. they are not 
actually likely to reach the people. 
They win be- swal~owed up midway 
by this whole gang of unscrupulou<; 
trader~. blackmarketers, hoarders 
and sharks who are operating in our 
economy. Both ways the ordinary 
man will lose and a c:;mall C'otJerie of 
people will gain. That is certainly 
not going to be very hea 1thv fOr the 
future of this country. 

SHRI CHARANJIT SINGH (South 
Delhi): Mr. Chairman, Sir, -from the 
grim projection painted by the h'On. 
member who preceded me, I think 
he tried to make the point that th~ 
budget was given a window-dre~sing. 
I therefore feel that the budget has 
already been ~old, because w;ndow-
dressin~ can only be ~iven to ~ome
thing which will sell t,o the nublic! 
At the ~rv outset I would Iikp- to 
take this opportunitv to con~ra
tulate the Government. especially 
our rlvnamic hon. Prime Minister. 
Shrimati Indira Gandhi for the in~Di
ration and ~uidance nrovided by her 
to the hon. Finance Minister in adorpt-
ine: the verv bold. oositive and pt"8.S(-
matie anproach to th@ budgpt. With 
an unwaverin~ eve fixed on th~ short-
term as well as medium-term problems 
facing the country he has taken note, 
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at the saIne time, of the legitimate eX-
pectations of the poor and hard-pres-
sed sections of our society. There is 
no doubt that the Hon'ble Finance 
Minister has disp~ayed a great deal 
0,[ skill and vision in the formulation 
of the budget in the midst of an ex-
tremely difficult and perhaps unprece-
den ted economic situation. He haS 
bee;} able to introduce a fresh air of 
op~hnism and faith in the future of 
this country and with a deft touch has 
been able to remove the mental cob-
webs and physical bottlenecks which 
have bogged the country into a frus-
trating quagmire in the last three 
years. The decks.. have now been 
cleared for a smooth transition to a 
continuous progress toward the econo-
mic, social and moral development f 
this country. The time for launching 
such a drive is most opportune for we 
have nov.r emerged from a period OIl 
instability and uncertainty on the poli-
tical front and have at the he:m of 
affairs an ac. tion-oriented and stable 
Government not only. at the Ce l1tre, 
but in the majority of the States. 

I do not consider it necessary to 
dwell at any great length on the com-
plex and manifold problems confront-
ing us in the econonlic sphere as these 
have been a.dmirably summed up in 
the Budget speech of the hon. Finance 
Minister. However, it will not be out 
of p!ace to refer to a few salient fea-
tures of the scene as the backdroP 
against which the budgetary strategy· 
has to be viewed. The country today 
faces a period of stagnant, if not dec-
lining industrial production, a highly 
inflationary situation compounded fur-
ther by widespread industrial unrest 
and social upheaval in certain areas. 
The year 1979-80 has witnessed a re-
cord spurt in the prices, a dec1ine of 
about 3 per cent in real gross national 
product" the doubling of the deficit ot 
balance of trade as compared to the 
previous year and a totally disorganis-
ed set-up \vith regard to the formula.-
tion and implementation of economic 
and financial policies. This situation 
has ~en rightly attributed by the hon. 
Finance Minister to the disastrous fail. 
ure of the Janata and Lok 

Dal Government in devising or 
implementing appropriate policies to 
deal with the emerging pro-
blems. On the contrary, the obses'" 
sian with reversing sensible policies, 
introduced by the Government in 1977 
and earlier years has contributed in 
no small measure, to the depressed 
state of the economy. Let me take this 
opportunity of asserting with all the 
emphasis at my command that this 
view is not motivated by any politicul 
consideration, but its veracity can be 
demonstrated easily with reference to 
specific instances. The hon. Finance 
Minister has referred in his speech to 
the Jack of co-ordinated effort to deal 
with the failure of the infrastructure 
in the sectors of powers, Coal and 
transport. I would like to make a 
specific refere'1ce to the policies with 
regard to the structure of interest 
rates. I would first like to commend 
the hon. Finance Minister for re-intro-
ducing the tax on the interest income 
of commercial banks and extending i' 
to cover also the term-lending finan-
cial institutions. It will be recalled 
that one of the potent weapons em-
ployed by the Government during the 
years 1974 to 1977 to contain the infla-
tionary, pressures was the po iicy on 
elevation of interest rates. The Janata 
GO'v'ernment took no time in reversing 
this policy and in succesive sta.ges in 
1977 and 1978 lowered both the lend-
ing and borrowing rates of the banKs 
'.T.rith the dismal result that the savings 
and long-term deposits declined, 
whereas money supply received a tre-
mendous boost. Even yesterday while 
speaking On the Budget, Shri Charan 
Singh stated that the increas~ In 
money supply had occurred in 1976-71 
when the Congress Government was in 
power. I wish to state here that the 
increase was dUe to increase in stock 
of foodgrains and foreign exchange 
reserves. These two factors which 
strengthen the economy were of course 
absent in the later years. 

As a part of their ill-conceived ap-
proach, the interest tax was also abo-
lished in the year 1978-79, thereby 
causing a 10ss of over RS. 100 .... crores 
to the EXchequer and naturally inc-
reasing the deficit financing to this ex-



Gent Budget JUNE 27, 1~ 

[Shri Charaniit Singh J 
tent. It is understood that the Re-
erve Ba';lk will shortly be issuing 
guide lines to the banki as to the man-
ner in whic:h the rates of interest 
should be adjusted by them in the light 
of the interest tax to bE introduced 
during the current year. I would re-
quest the hone Finance Minister to en-
sure that a thorough review is made 
Of the entire structure of lending ciS 
well as borrowing rates of interest, 
so that the savings and deposits 
receive a suitable stimulus, and 
there is no undue burden On the 
productive sectors of industry and, at 
the same time, there is an effective 
curb on he speculative tendencies in 
certain sectors. I have absolutely no 
doubt in my, mind that the monetary 
situation will have to be kept by the 
hon. Minister under close watch to 
achieve the objectives which he has 
himelf outlined in his speech. In this 
regard it will be nee. ~ssary to enquire 
whether the organisational structure 
of the banking industry is in fact 
adequately responsive to the policips 
announced by the Reserve Bank and 
the Government of India to ensure a 
1 ~asonable degree of success in achiev-
ing the desired objectives. That 
there is need of such a review is more 
than obvious, for instances have occur-
red time and again in which the dec-
larcn objectives of containing the ex-
pansion of commercia] credit as well as 
money supply have in practice been 
far from being achieved. 

It is true tha.t during 1979-80 the 
expansion of money supply has been 
stated to have been at the level of 
10.3 per cent which is considerably 
than in the previous two years. Ho,v-
ever, the rate for th~ previous two 
years and the year 1979-RO are not at 
all ('om'Oarnl)l~ and the spurt de~lJ.ne 

in the rate of exp'ansion o'f money 
sUllPly, as announced. is to some ex-
tent misleading. The steep decline in 
money supply during 1979-80 is sub-
stantially. due to a new classHicatien 
naving been adopted by the commer-
cial banks in which certain categories 
of savings and deposits have been 
traQsferreci to tbe head of long term 

savings so as to count as a negative 
factor insteEld of a positive factor ill 
the growth of money supPly. I am 
pointing this out in order to dispel arty 
air of (;omplacency in this area and to 
invite the han. Finance Minister's 
attention to the need for continuous 
monitoring in this regal'd. 

Even though inflationary pressureS 
in the economy have been far from 
eased, it can be expected that as a re-
sult of integra,ted measures proposed 
to be taken as a part of the twin stra-
tegy to augment supplies and reduce 
the dernand and our pursuing this 
pOlicy with vigour, we will certainly 
produce the desired results. With the 
auspicious on-set of monsoon, it is '~K
pected that important favourable fac-
tors will have come on the scene to 
supplement and support the Govern-
ment's determined efforts to stabilise 
the prices bUt a great deal of hard 
work will have to be done at all levels 
to ensure that the programmes out-
lined in the budget do not remain a 
part of an empty annual ritual but in 
fact a:·e pursued vigorously and ruth-
lessly to g2t the mO'st optimum resu1ts. 
I would particu'arly stress the need 
fOf' a sustained drive to imorove a.nd 
expand the distribution system to en-
sure that the supplies of essential 
goods reach the vulnerable sections of 
the society at a reasonah1e price fOT 
,vithout an effective and efficient dis-
tribution set-up, it is difficu:t to ('urh 
the inflationary situation even w:th a 
reasonable increase in production. for 
what is important is not mere increase 
in ,production but the availability of 
essential goods at the point,:; of con-
sumption. This is a role which the mar-
keting and distribution system have 
to play. I would like to recall in this 
context a statement bv hon. late Shri 
Sanjav Gandhi the other day in his 
television interview after the presen-
tation Of the budget that this is the first 
time since independence that the bud-
get has been appreciated by one and 
a11 especially because of the many 
reductions in excise duty and items 
of daily use which affect the 
common man. This feeling of reUef 
can be sensed by anyone by visiting 



any of tbe markets around him. Thole 
who had started hoarding certain com-
modities in the expectation of rise in 
price a.fter the budget have been 
caught on. the wrong foot and are keen 
now to off-load their hoarded stocks 
and there is no evidence Of the usual 
sense of panic and fear on account of 
any menace of instability in the price 
level. This, in itself, is a remarkable 
and significant achievement, fOr infla-
tion is not; only a monetary phenome-
non, it is largely a psychological phe-
nomenon in which the inflationary fires 
are further fed by continuing expec-
tations of rising prices. 

Recent changes and development in 
the int~rnational economic and polih-
cal scene necessitate a reorientation of 
Our approaches). endeavours and poli-
cies both domenstically and in regard 
to other countries and especially in 
reference to energy which has b€come 
a singlE~ most important issue and dis-
cussed in all forums. 

MR. CHAIRMAN: How much more 
time would you require? 

SHRI CHARANJIT SINGH: 15 
minute:! 

MR. (~HAIRMAN: It is not possible. 
SHRI CHARANJIT SINGH: Mr. 

Gupta t oak half an hour. 

MR. CHAIRMAN: Time is allotted 
on part)' basis and there are a number 
of othel Members from Congress-I, 
who would be speaking. 

SHR! CHARANJIT SINGH: I was 
told tha t they would be speaking on 
Monday. 

MR. eHAIRMAN: You will have to 
wind U12 your speech in two or three 
minutes 

SHRI CHARANJIT SINGH: I am 
afraid r will not be able to do so. 
This is my maiden speech. "" .4ft ........ (Ii (N ~): ~ 
n.r.I~~~~m 
~~~~.(, 

8HR! Ct1AJtANJ1lT SINGH' Mr. 
Cfairfn8ft, Sir. t~ aM cerfBln im-

portant points, which I want to men ... 
tion. I hope you will give me some 
more time. 

MR. CHAIRMAN: I do not mind 
giving you a little more time. But 
please conclude early. 

SHRI CHARANJIT SINGH: Major 
source Df energy-crude oU is fast 
running out and true to the fact that 
it is unrenewable as the life span of 
crude oil is only 25 years at the pre-
sent rate of consumption and at best 
can extend to 100 years. With todaY'$ 
indigenous production and total con-
swnption we need to import 20 million 
'tonnes annually to augment and 
tlchieve development and expansion 
programmes. 

Our demand will go up by approxi-
mately 7 per cent annually. With the 
consumption level price of today 
against export -ea:rnings of Rs. 6500 
crores, over Rs. 5,000 crores would go 
towards purchase of crude oil. Judg-
ing from the present trends in the 
years to come, prices would rise to 
unbearable levels and it is but natu-
ral that the world production would 
decrease, if anything, and not eo up. 
As such, we must find out alternative 
sources immediately and accord the 
highest priority to explore alternate 
forms of energy. We may undertake 
a massive programme of developing 
known resources and a proper pro-
gramme of manufactur1ing rigs and 
other related equipment. Needless to 
say that we should lay greater empha.,.. 
sis on production activities and also 
finding a]ternativ~ source of crude 
oil such as hydro po,ver. nuclear 
power and solar energy. Regardless 
of what may be the view of our 
experts, it is the belief of the foreign 
experts that India has vast reserves 
which would make Us amongst the 
top few. Success in this direction 
would completely revolutionise the 
Indian economy. Today tlnmcing 01. 
exp1$ration activities on soft tei1'n8 
would also be readily available. 
'ftle!retorC!. in my opinion, the SMUl!! 
heeds Jlithest prfortt7. 



,~. fllMl,get ' JUNE 27, 1980 '80-'81~nL DU. 

-. £BPrr Charanjit Singh] 
I have referred ear tier to the dis-

concertiug gap which has emerged in 
our balnnce of payments. In this con-
text. I wholeheartedly support the 
hon. Flnance Minister's announce-
ment r((garding the setting up of an 
Export ;~nd Import Bank. The need for 
such an institution is particularly be-
ing felt at the present moment when 
we havf I to make an all-out effort to 
achieve higher exports of our com-
modities and also of turnkey projects. 
We ha\ e also to quickly exploit in 
full the projects of joint ventures 
abroad. 

In a number of areas, We have al-
ready established a reputation for 
reliable expertise and technological 
capabili Ues. It is hoped that the full 
potf'ntial of turnkey projects as well 
as joint ventures abroad will be fully 
realised with the added stimulus fronl 
the pro! ()sed Export and Import Bank. 
On the :Jthel' side, we should not shut 
the dOOl' against deriving benefit from 
technolc gical advances already achiev-
er~ in 0 ther countries. In the past, 
D1any l~nmmercial delegations from 
foreign countries have visited India 
for set ting up ventures involving 
hea vy capital investment and high 
technolog:,r. But in the absence of a 
positive and clear response to even 
worthwhile offers, nO tangible results 
could be 8chieved. This point has been 
discussed in Parliament several times 
and it has been generally agreed that 
we should not refrain fronl joint ven-
tures wIth foreign assistance where a 
latest technology is lacking in the 
country. As we are aware, India is 
still far behind Western countries in 
respect of the latest technology in 
certain areas. India spends crores of 
rupees in updating the technology and 
it is only rational that wherever such 
sophistic.~ated technology is available, 
we should accept it; otherwise, we will 
remain for ever backward in this re-
gard. '\There the multinationals are 
willing to contribute equity as 50 per 
cent partners for setting up joint 
ventures, their proposal should be 
f:a~~fully ~xQlJ\ined on merlt!t. A 

spokesman of Japan recently stated 
that the Japanese enterprises are 
gradually getting more confidence in 
investing abroad. They feel that they 
have reached a technological level 
where they can compete successfully 
with advanced countries. Based on this 
confidenee. they are entering into joint 
ventures with Australia, Saudi Arabia, 
China, U.S.A. and IT.K. It is interesting 
to note that Japan has also Iiberalised 
foreign f:xchange regulations to lure 
overseas ventures as well. 

I \\'ould suggest that Government 
should have a broader outlook and 
spell out its policy clearly in this re-
gard specially about industries involv-
ing heavy capital investment and 
high technology. 

India's jndustrial base at the exi'.it-
ing time.~ could be further improved 
with the necessary improvement in 
the jnfr~1structure as indicated by the 
hon. Prime Minister and also at the 
same time attracting much larger 
foreign equity participation which can 
be easily absorbed and can be con-
tained wIthout foreign economic domi-
nation. W~ also have a situation where 
people of Indian origin and Indian 
nationals a broad have amassed large 
wealth and would be willing to invest 
in IndIa provided the incentive 
environment is created. Arab funds 
have also been looking to investment 
in India. 1 feel that the policies must 
be based on conditions prevailing as 
uf today and not what was desirable 
and relevant a decade ago. For vari-
0us reason), including the freezing of 
Iranian ~ssets by Us Government, oil 
exporting countries having surplus re-
sources are looking to other countries 
for investment. There are recent re-
ports of Iranian investment being 
made in Third World Countries. 

I would urge the Government to 
cause a thorough review being made 
of our policies in various fields which 
have a bearing on the flow of the 
latest te~hnology and management 
techniques to India through the me-
dium of foreign collaborations. In this 



context, the irritants and bottlenecks 
which have hampered progress in this 
area need to be reviewed. The provi-
sions of t'le Foreign Exchange Regu .. 
lations Act which was enacted in a 
different environment altogether also 
needs to be reviewed in this context 
so as to ensure that the many objec-
tives to augment and conserve fore-
ign exchange reserves are not allow-
ed to be lost as a result of unima-
ginative and rigid approach. 

I welcome the proposal of ~he 
Finance Minister to provide for a new 
section 80-1 in the Income Tax Act, 
exempting 25 per cent of the profit of 
a company derived by the New Units 
for a period of seven years. However 
he would appreciate that new units 
requlrlng heavy investments some-
times take more than three years to 
reach the stage of earning profits. As 
such, th~y would be deprived of the 
existing benefits of exemption of 7.5 
per cent of the capital employed. I 
would, therefore, suggest that new 
units should be given the optlon to 
choose either the existing exemptlon-
that is under section 80-J, Le., 7.5 oer 
cent of tpe capital employed for five 
years-or as proposed In the budget 
under section 80-1 (25 per cent of the 
profits !or seven years). I would alsJ 
suggest t1 ·at Industries listed in the 
Eleventh Schedule of the Income-tax 
Act in the medium sector may als,) 
be made e~igible for the tax holi1ay 
benefit. Further, I would suggest tha t 
Government should give encourage-
ment to the doctors who set up their 
practice in rural areas by way ot 
exempting a portion of their incoDlc 
and also by allowing a weighted 
deduction on expenditure incurred by 
them on setting up of their clinics in 
rural areas. This is of particular im-
portanca in the context of the need \0 
provide for adequate medical facilitieJ 
in the rural areas in line with t!1e 
general frame-work of our policies. 

In thb context I would like to refer 
to the unsatisfactory results which so 
far have' been achieved in promoting 
rural development through the parti-

cipation \).f e,tabUshed cQmtr).ercial 
units. '£he concessions provided ill 
the Income-tax Act for allowing eX-
penditure on rural development pro-
grammes have not been fully utilised. 
It is PQ:-Fi'J!~ t3al the absence ot 
facilities to identl.LY viable schen'les 
and programmes is a major bottleneck 
in this regard. It is suggested that 
this lacuna should be removed and 
other pt'u('edural hurdles which in-
hibit industrial houses from under-
taking ruar! development programmeS' 
should be removed. 

MR. C}IAIRMAN: PleaSe refrain 
from making any new points; you 
have to conclude your speech. Or 
you can mention your points \vithout 
dilating on them. You can mention a 
few points if you want to and then 
pass it _)n to the Minister: he ~'il1 

take note of it. 

SHRI CHARANJIT SINGH: I would 
like to make a few points whicll neell 
to be 111t:ntioncd here-ponits \vliich 
have arisen from out of the budget. 1 
would like to say that the Hon. 
Finance IvIinister has outlined the 
performance of power, coal and tranr.-
port sectors, which need to be ill'-
proved. Not only coastal transport 
but inland transport also needs tc be 
improved. 

I would like to say that much has 
been discussed about the brain-drain 
and recently one of the Membprs 
pointed (lut that a lot of engin~ers, 
scientists, technicians and doctors are 
leaving the country. I think that, as 
the Prime Minister had pointed out, 
an environment has to be cre?ted 
which will be conducive for them to 
stay and will give them job satis-
faction so that they may also make 
their contribution to the country. 

I woul:! like, at the end, to ~c)n

gratulate the Finance Minster fo:: 
giving due recognition and encourage-
ment to sportsmen and also to the 
employment of the blind and handi-
capped. It is a matter of great 
satisfaction that the needs of all 
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des ervin, s~ctions of society have been 
kept in 'triew in the formulation of the 
budget. As I have already observed 
this bud~et can truly be said to be 
a remarkable achievement, in so far 
as it launches a new and powerful 
drive to lift the country from eco-
nomic stagnation and set the stage 
for rapid development with partiC'ular 
emphasis on the well-conceived 20-
point economic programme. 

SHRI XAVIER ARAKAL (Erna-
kulam): Sir, I fully and whole-
heartedly support the Finance Bill and 
also endorse the speeches made by the 
hon. Me":llbers in supporting this BBl. 

We hali the privilege of listening 
to t l"Iree leaders on the Oppo~ition 

~i"1e. I mu t say that, after listening 
to han. 1.1:en1~ers Shri Charan Sip..gh, 
I was trunking whether we should go 
back to the bullock-cart economy or 
We should go forward in the age of 
space and technology. We are proud 
to say that this Budget has heen 
presented with a vision, with the 
future, on the right road towards the 
technological era. People have rejec-
ted and condemned the approach 
made by hon. Member Choudhuri 
Charan Singh. 

Another Member belonging to the 
Marxist Party made his speech hel e. 
It was a pity; he was searchincr in 
the darkness to find some looTJh~les, 
some defectl:l, in this Budget. But he 
could not find anything anywhere. 
(InteTTuption) Why do you laugh? I 
was listening here and was also 
taking down notes. What have you 
proposed by way of amendment in 
this Budget? Have you done anything 
to find solutions to the problems of 
the people? No; you have not done 
~"lvthing 

Then we heard an illustrious c;peet'.b 
trom han. Member Shri Indrajit 
GUDia. a. tried t:o enu~rate th~ 
,{)oints on .hich be wante.J to 

I Nlmmer. • W" sa¥ing that this 
Budget was not aiming at the deqirf!d 

economic Irowth. But. as you know, 
he was referring to the era 197'1 to 
1980. 1979-8G Report submitted by the 
Reserve Bank of India was the trwnp-
card of Shri Indrajit Gupta. That i~ 
the trumpeard for us also in bringing 
out this 'Budget. (Pnterruptio'ns) They 
have been asking, what is the eco-
nomic policy of this Govel'nment and 
at what are the programmes design-
ed to achieve the desired economic 
growth rate of .five per cent in the 
coming year. Have they done the 
home work of looking into (l) the 
Election Manifesto; (2) the speeches 
made by the hon. Fin~nce Mlnic;ter; 
and (3) the Memorandum explain-
ing the Budgetary provisions and the 
connected documents? If they had 
done it, they would not dare to say 
so. 

After citing the downward rate of 
growth of our economy from 1977 to 
1980, the hon. Finance Minster has 
stated in his speech on page 3: 

"Such a dismal economic situa-
tion was to a large extent the result 
Of the policies-or should I say lack 
of policies-of the previous Govern-
ment .. " 

Again, enumerating the philosophy 
of our Budget, he has stated: 

"What is important now is to 
devise ways and means to arrest the 
deterioration and set the economy 
on the path of statbility and 
growth ... " 

That is why we say that this 
Budget is aIming at social justice; it 
seeks to give social justice, equitable 
distribution of the national wealth. 

The Finance Minster has taken us 
further to the problems of the agri-
cultural sector. In paragraph 34. be 
says: 

"The process of economic gro~h 
will be incomp)ete ~less the bene-
fits of such growth r,ach the 
we¥e,t _cUQIlS of spciety." (In~e,r
rttJ)tions ) 
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If ~ hIIfI read '~buafl. ,peen 
ot the hone I'inanee Minis_r, you woW. have praised the Buctaet as a 
realistic Budget. That is my sub-
mission. I want to establish that. Para ... 
graph 37 of the Finane,., Minister's 
speech says: 

"SinCe India lives in its villages 
and nearly 70 per cent of its popu-
lation derives its livelihood from 
agricluture, the prosperity of the 
country depends upon the moderni-
sation of a(;!,iculture.'· 

I have gone through th~ previous 
Budget speeches-from 1977 onwards 
and I have not seen in any of them 
such a remarkable and praiseworthy 
allocation of funds for the weaker 
sections, for the agriculturists, for the 
artisans and the poorer sections of the 
community and we are proud to say 
that we are going to achieve this 
programme to the fullest extent. 

Sir, a Budget is not a document for 
allocating the funds alone. It enume-
rates the philosophy, the principle, 
the policies and the schemes of the 
Government. If you look at it from 
that light, you can very well see that 
tWs Budget aims at a pragmatic and 
socialist approach .... 

AN HON. MEMBER: Socialist? 

SHRI XAVIER ARAKAL: We are 
embarking on a policy of nationalis-
ing the basic industries and essential 
services. Have you studied the prin-
ciples (It mixed economy? If he has 
done th.t, Mr. Indrajit Gupta would 
not h.v~ Slid wh,t he said j~st now. 
You were supPorting us till 1977 and 
now you say that the policy we 
ad'opted was wrong. 

If you exam~ne ~he Budget docu-
ments, you win see that there is a 
planned economy designed to have a 
5 per cent economic growth. Sir, in 
our country planning, is a must and it 
is imperative for the socialistic deve-
lopment of this nation. It is a vital 

part of socialism. Yeu remember hoW" 
the Five Year Plans were abandoned 
during 11'77-80. What were the con-
sequences? What has happened to the 
rolling plan which became a rotten 
plan for the poor people? It rolled 
down the economy. 

Therefore, I am submitting that we 
are aImIng at a balanced economic 
growth, a growth designed to improve 
the economic conditions of the poor 
people of this country. We do not 
subscribe to the idea of accumulation 
of wealth. We do not subscribe to the 
idea of inflation. We do not subscribe 
to the idea of high prices. 

Choudhary Charan Singh was talk-
ing that this is not a budget fOr the 
cornman man. Are we not common 
men here who have acclaimed this 
budget as a realistic budget? There-
fore, I am submitting that this is a 
realistic budget aiming at 5 per cent 
national economic growth. We have 
taken correct steps. But I would say 
that in order to achieve the 5 per cent 
national economic growth we should 
have regimentation and discipline in 
our economic activity. Unless We have 
discipline and regimentation in our 
economic activity it is not possible 
to get 5 per cent growth. 

Sir, in order to achieve that, I 
would like to suggest firstly ratio-
nalisation of the taxation laws. There 
is a lot of difficulties experienced in 
Our taxation system. On the side of 
economic growth, I would say that .n 
realistic and rationalistic taxation 
policy should be adopted. My second 
proposition is this. If nec~sary, we 
should embatk on total baft On loelt-
outs and strikM in the essential 
services (Interru~ions). I said 'if 
necessary'. Underline thOse words. 
This has to be resorted to for achiev-
ing the desired growth rate of five 
per cent in our economy. 

These are the three things which 
1 am submitting for your considera-
tion, Referring to part B of the 
speech, t would like to present two 
things for your consideration. One is 



331, J.UNB 27. 1980 

[Shri Xavier ,A.rakal] 
that the income-tax exemption of 
Rs. 8,OOO/-should be taken off and 
the other is about the corporate divi-
dend. It is said that the Supreme 
Court has given a judgement as a re-
sult of which this amendment was 
brought in to r~:t!:/ tha:, There are 
saving provisions. Well, they are ap-
plied not in relation to the cases 
where the tax_payer had not gone in 
appeal to the Supreme Court but has 
only entered as an intervener in any 
other case. This discrimination should 
be stopped. I would like to congratu-
late the hon. Minister on bringing in 
the amendment as far as that parti-
cular clause is concerned, In this 
country we know how wealth is 
mainpulated to avoid payment of 
taxes. 

Really it is a wise step towards 
Tationalisation of the taxation system 
that is initiated here. Now I am re-
ferring to some of the problems of 
our State-State of Kerala. It is stated 
in the speech that chemical fertilisers 
will get around Rs. 300 odd crores as 
revenue. We have been making ap-
peals to have a caprolactum factory 
at the FACT, Udhyog MandaI, Cochin. 
We have been asking for an aromatic 
unit at the Cochin Refinery. These 
will give a great impetus, a great 
boost, to the economic growth of our 
State. 

Going through the Economic Review 
of the Kerala State Government, I 
see that there is nearly 8 per cent 
reduction in the State's economic 
growth rate. Therefore, in order to 
rectify that these two units may be 
sanctioned to the State of Kerala. 
These will achieve the total industri-
alisati\)n of the areas in Cochin. You 
.also mentioned that a certain amount 
js set apart for the improvement of 
ports. Sir, the Queen of Arabian Sea, 
Cochin Port, is in a deplorable state. 
When it comes to the question of 
giving money to the South, the Centre 
is ver::r miserly. Its attitude should 
chan~e and they should give sufficief'tt 
funds for the development of this 
State. 

In conclusion. I thank ~he hOll. 
Finance Minister for bringing out a 
realistic budget. This will meet the 
desired ambitions, the aspirations of 
the people of this country. Therefore, 
Sir, I once again support the Bill 
which has been brought before the 
l-Iouse by the hon. Minister of 
Finance. 
15 hrs. 

DR. SUBRAMANIAM SWAMy 
(Bombay North East): Sir, when the 
Budget was originally presented there 
was-as has been read out by Shri 
Indrajit Gupta from the newspapers-
a certain amount of welcome but as 
time passes we find that people arc 
getting more and more critical becaUSe 
people are now beginning to under-
stand the real nature of the Budget. 

Sir unfortunately the Minister 
pres~nted a very small part of the 
budget to Parliament and the real 
part or the important and the in-
visible part is contained in all the 
voluminous documents that have 
been circulated to us. And, I think, 
the Minister thought none of us 
would read them. But I must say that 
I did go through the documents and 
to my great surprise, 1 find that this 
is a budget which will aggravate the 
problems and not solVe them. Con-
sidering the inflationary situation this 
budget is most inopPortune and ill-
advisable. (Interruptions) 

Sir, take for example the excise 
reliefs. Certainly excise on some items 
has been reduced and I am not one 
of those who will belittle the idea. of 
reducing the excise because the idea 
has gone round the country that 
taxes can only go one way and 'that 
is 'up'. But unfortunat~ly the fa~t is 
that whatever relief has been given 
has been more than compensated in the 
~pecial excise which has been doubled. 
\Here in the Budget what has been pre-
sented is the reduction and what has 
not been presented is that the 
prices of none of these articles are 
going to be reduC'ed because of the 
other measures that have been 
brought in this budget. Similarly, in 
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the matter of tax exemption limit, it 
has .been said that the tax exemption 
limit has been raised to Rs. 12,0001-· 
Originally people welcomed it but 
after reading the budget documents 
it is found that if anybody has income 
above Rs. 12,0001_ then the base of 
taxation will remain at Rs. 8,0001-
whiCh means that the relite'f V\rhich has 
been given is very marginal. In fact 
no caleulution has been made about 
the loss of revenue on this account 
because there is n'.)t going to he any 
loss Of revenue on this account. The 
amount of t&X relief on this account 
win be microscopic. This is the way 
in whkh the public of this country 
and Parliament h3S been misled. 

Again \vhat has not be'€n brought 
on the budget for th9 first Hnle is the 
hike in petJ 1')1 and fertiliser excise. 
Why was it not brought? Why \vas 
it done only three days before the 
Budg'2t wat:; announced? How much 
amount you m'')bilised on account of 
this h'lke? The Indian Express of 
19th June has an article where it 
says that Rs. 2,400 crores will be 
mobilised through this excise 
measure. Rs. 2,400 crores is an 
enormous amount considering that in 
the budget itself only Rs. 282 crores 
have been shbwn whereas outside 
Budg2t and outside Parliament yOU 
mobilise Rs. 2,400 crores. This is a 
new stvle of fUnctioning. This is 
something for the hon'ble Members 
to ponder over. 

Sir, out 'Of the total mopping up 
ef 49~ crores as much as IRs. 217 
crores would be mopped up from 
interest tax alone. Why? Shri 
Charanj it Singh has welcomed this 
measure as it will, in his opinion, 
help the depositors whereas I say it 
would not do SO. This win raise thte 
cost of capital and make it very 
diffi~ult for those who are thinking 
of new investments. rf vOll add up 
all this-Rs. 2,400 crores 'from excise 
On petro I and !fertilisers plus Rs. 282 
crores and then Rs. 217 crores-you 
will ~et a hug,p amount of additional 
mobili.;::ation of taxes perhaps to the 
tune of around Rs. 3,000 crores. 

3,000 crore.; would make it the 
highest in the 30 years of history in 
this country. It is the highest 
mobilisation in the last 30 years--
never before have we mobilised 3,000 
crores. But the country at large is 
being given the ilnpressiol1 that this 
is very sma] 1. It is said, very small 
nlobilisation has taken place. SQ, Sir, 
the invisible part is what is to be 
re~ognised. I don't mind if you 
nlobilis'e Rs. 3,000 crores, ,but have 
the courage to come and say it here: 
Let the whole country knpw how 
much is being mobilised. Why should 
you take this course, '" here you 
create an illusion, a lnaya, that thtre 
is only a V'ery limited mobilisation, 
\Vhile in actual fact the mobilisation 
Ie:; verv large. Similarly in deficit, 
Rs. 1,417 crQres is admitted. But 
thel' consider the general gap between 
\\·hai.. is b'Jdget(..'-1 anf~ 'Vihat really 
hapP'ens, 'for example, in the interim 
budget, a certain deficit was shown. 
Now in this budget, within a matter 
of two or three months, the deficit 
has gone up to Rs. 1417 crores. If 
you apply that percentage on an 
year ly basis it means that the deficit 
actually will n\)t be 1417 crores but 
2100 crores and if YOU add another 
amount that is, Rs. 540 crores from 
the IMF Trust,-r don't understand 
how IMF Trust cash transfers can be 
included as part of the capital re-
ceipts, it mu~t be part of the deficit, 
becaUse it is also going to be part 
'Of the currencY,-which means- that 
the budget defiCit would also be 
something of the order lOf Rs. 2,700 
crores. This is Planned Deficit, which 
is also the highest planned deficit in 
the history of India. When you 
really look deep into the budget 
document, yOU will find this the 
highest mobilisation in taxes in his-
tory. the highest planned bud~et 
deficit in the history anrt as a con-
sequence what the country is going 
to face onf3 can imaftine and r do not 
mind if all these thin~s are there; 
but this must be c::tated ooenlv and 
plainly. Unfortunatplv, Sir, af1 that 
We h~ve been hearin~ is. 'Janata 
Government. .fanata GovP1"nment. 
Janata Government'. Actually If you 
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look at the Economic Sv,T'Vey, you 
will see that the Janata Government 
is not all that had. _I\nd the Econo-
mic Survey has not been presented 
by the Janata Government. It is 
presented by oUr Finance Minister 
here. In this document itself, on page 
88, you will see what the Janata Gov-
ernment did in 2.1 years. Sir, in 1977, 
when we come to power, acoording 
to the Economic Survey, the average 
per capita cereal consUfllption was 
391 grams per day. The Janata Gov-
ernment raised it in 1978 to 426.6 and 
in 1979 when We left power it was 
433.7. It has gone up steadily. Has 
it gone up before in the past? No. 
The same table shows, it gO'eS up and 
down, up and down. But 433 is the 
highest in the history-in the thirty 
years' history of our country. 433.7 
average per capita consunlption of 
cereals is the highest. This happened 
under th~ Janata rule. Similar ly 
take pulses which is a very important 
item in our diet. It was 43.5 grams 
when we came to power; it was 44.3 
in the next year and 44.S in the 
following year. This is the J anata 
Governmen t' s per'formance! 

Sir, on Foreign Exchange we hear 
all speeches, they say, oh, the Janata 
Government has distributed all the 
foreign exchange, all the gold and 
so on. So, I took the trouble of 
tabling a question in Parliament to 
which the hon. Finance Minister here 
gave a reply. Now, Sir, this Finance 
Minister also answers one thing in 
writing and says aoother thing in 
speakinlL So let me quote froln my 
Unstarred Question No. 1425 which 
was answered on the 20th June, 1980. 
Sirt the question was like this. 

"Win the ,Minister of Finance be 
pl€aS'ed to state-

(a) the foreign exchange reserve~ 
as on any date in March, 
] 977 and in JUly 1979 and at 
present; and 

(b) tl)e r;tock of gtold with RBI 
as on any date in March. 1977 
and in July 1979 and at pre-
sent?" 

Sir, this was the question. And what· 
is the answv of the Finance !4i.nis-. 
ter? All the time they S1lY, Janata 
Government did this wrong or that 
wrong, that the Janata Government 
has ruined the economy, distribut. 
ed all the gold, and all that. Sir .. 
this is the answer. 

"The foreign exchange reSJerves 
amounted to B.s. 286,2.99 crores as 
on 31st March, 1977 ... " 

That is the amount that they left us~ 
And then he says: 

" ... Rs. 5333.89 crores on 31st 
July, 1979:' 

This is what We left to those gentle-
mien over there, and it was only 
Rs. 4,857 crores On 6th June, 1980. 
So they have depleted it by Rs. 800 
crores. This is something whiCh the 
Finance Minister should answer or 
he should correct his party men and 
not allow them make this false 
propaganda. Why should you tell 
untruth outside the HOuse? State 
what is the truth. Similarly the 
stock of gold held in the ISSUe De-
partment by the Reserve Bank 'Of 
India was 222.5 tonn~s, 260.1 tonnes 
and 266.3 tonnes as on 31st March, 
1977, 31st July 1979 and 6th June, 
1980 respectively. So, how have we 
distributed all the gold! All the gold 
is there. I wonder why thi':l kind of 
misleading propaganda is done. The 
per capita. consumption or grains has 
gone up, the per capita consulnption 
of pulses has gone up, the per co-pita 
consumption of cloth has - gone up, 
the per .capita consumpeion of sugar 
has gone up, the peT caplt(l consump-
tion of oil" has gone up 'Or in other 
words the per capita consumption of 
everything which the common man 
wants has gone up. P'rkes remained 
sta ble according to the Economic 
Survey. This document produced by 
you points out the remarkable price 
sta hility in thOse two years. Then 
something happened. Certainly I did 
not approve 01£ Shri Charan Singh's 
budget. I criticis€d it 'On the Floor 
of the House. If yOU go through the 
record, you will find mY criticism. I 
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wonder how many of yOU will have 
the guts to oppose your Finance 
Minister's budget proposals. (Inter-
ruptions) . I am asking you to be 
honest and admit that as far as the 
economic plane is concerned the 
Janata Government's perfurmance 
was excellent. (Interruptions). It is 
no use finding fault with Shri Charan 
Singh. You made him the Prime 
Minister. Without your support he 
would not have become the Prime 
Minister. He should be grateful to 
you as "OU helped him in fulfilling 
his life'~ ambition of becoming the 
Prime Minister. 

Sir, I hav'e gone through the budget 
documents but have nOt been able 
to understand the 'growth philosophy'. 
Is it 'socialism'? I do not see any 
socialism in this budget. It is capi-
talist? Shri Indrajit Gupta alleged 
it to be a capitalist budget. I do not 
know whether it is even a capitalist 
bud~t. I would like to quote 'from 
the Free Press JoUtrnaI which says 
that the share market which reached 
bullishly to the Central budget 
initially has second thoughts. I hope 
the Finance Minister will also have 
second thoughts. Th.e question i~ 
put: What is the reason fOr this 
round-about turn in the share market 
and the answer given is that after 
careful study of the Finance Bill by 
Industry it has brought to light the 
fact that it has modified substantially 
Section 80 J of the Income Tax Act. 
Earlier capital employed concept will 
not include borrowings. Now. it will 
not on1v include borrowings but re-
trospectively from. 1972 Which means 
a large number of prop1e who depend 
on borrowings for investments nave 
to pay back. Now, the worst hit by 
thic:; measure will be the shipping in-
dustry. It win get ruined. It is for 
YOU to consider. J will urge upon 
the Finance Minister not to haVe this 
Section 80J. It will prove vert 
harm'tul fOr investment. I am telling 
YOU a~ a perSOn who ic: looking at the 
WhOl.", picture that thic; woUlri be a 
rl:tn~erouq thing to do at this point 
of time. But I am of the view if 
your philosophy says be against pri-

vate investments, by all means go the .. 
wil.91e hug but yOU neither seem to be 
socialist nor capitalist. I find that 
this budget has no direction at all 
Shri Char an Singh' s bud~t-al
though I did not like it-at least had 
direction. It was in the direction of 
of the bullock cart. (Interruptions) , 
We had a clear-cut philosophy which 
produced results. All these results 
are contained in this Economic SU'r-
vey. I wonder why you did not :;;up-
press this document, Since it haa 
been produced, a 11 the facts are here. 

Sir, I find there IS nO direction and 
no growth phllo~lOphy in the budget. 
What is the use of including 20-point 
programme! It is no programme. 
A programme in order to be a pro-
gramme must have objectives stated 
and must have priorities stated. It 
is just listing of programmes. It says 
We must increase production all 
round Is that a programme? It is 
JUSt a platitude. That we must in-
crease production is just a platitude. 
But you cannot make that a pro-
gramme. Twenty Point programme 
is OUt of date: it had a value in 
emergency to fool the people, but 
today it is not relevant. You cannot 
quote it today in a democratic set up. 
It is a mantra for you, but it has no 
vallhe in Parliament. You mUst not 
use it in Parliament; you can use it 
in elections I do not mind, yOU can , 
fool the people. but not here. 

Th~ budfet js an enti.rtely anti-
growth budget; it is oriented against 
growth. Why do I say this? First, 
of a11, I take the Plan investment. 
The Plan investment in real terms 
will be Jess this year bee.ause the 
inflatiOn rate is twenty per cent and 
the Plan investment is increased only 
by 14.7 per cent or 16.6 per cent de .. 
pending upon what you take RS a 
base. This is onE' f3ctor. The second 
factor is the interest tax. This fa 
bound to lead to a reduction in fhe 
investment in the country. This is 
another reason why it is anti-growth. 
The third factor is the question of 
sel-reliance. This was the Objective 
of the J'anata Government and whIch 
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they implemented. Shrimati Indira 
Gandhi talks of self-reliance every-
where. I would show y-uu what sel'f-
reliance is there in your 'budget. In 
1976-77, the net aid taken by the 

"Government of India when yOU pea-
.pIe were in power was Rs. 1007 crores. 
When the Janata Party came to 
power, \ve brought it dO,"Tn to Rs. 374 
crores in 1977-78 and to Rs. 384 crores 
in 1978-79. If we had stayed for full 
five years, we would have made it 
zero. (We would have made India 
compleV21y sc:f-rc~Lu1t. This figure 
of Rs. 384 Cl'oreS has been raised t·J 
Rs. 800 by you within the first six 
n10nths and next year. I am sure, you 
"vill raise it to Rs. 2,000 crores. I 
saw a news item that that you are 
going to run to the West with a 
begging bowl fOr more aid, you are 
going to the Aid India Club and ask 
for more aid. Why? You have got 
Rs. 4800 crores in foreign exchange, 
why do you want more roreign aid? 
J anata Government was determined 
to implement the policv o'f self-
reliance, but I am not stire, if at all 
you are interested in this programme. 
'This is another anti-growth measure. 
Self-relience can d'evelop this roun-

·try quickly. If you go on foreign 
dependence. if you go On the advice 

'of the World Bank. I am afraid, this 
. eountry cannot grow. 

Again, take fur instanCe the poor 
people of this count~y., Tbey talk 
about POOr people. I went through 

'the Budget document, where "tentral 
Annual Plan outlays have been men-
tioned. It is a whole long list 'Of 
cuts; I haVe grouped them. Agricul-
tural Programmes 'for the poor like, 

. Command Area Development Blocks, 
Small and Marginal Farmer~ Deve-
lopment programme, Drought Prone 
Area programme have all been 
grouped together. FOr these pro-
grammeS during the Janata rule, we 
had allocated Rs. 1403 crores. What 
do we find today? We find today 
in the yeaT' 1980-81 in Mr. Venkata-
raman's budgQt, this allocation has 
como down from Rs. 1403 crores to 
1\s. 800 crores only, a cut of 43 per 

cent. This includes various agricul-
tural programmees for the poor. 
Second is the 'village, small and con .. 
surner industries. This is another 
area where the poor people are bene-
fited in the matt'er of getting employ-
ment etc. During the Janata rule, we 
had raised the allocation to Rs. 335 
crores, and what do We find nQw? 
Th~ a1'o~ation is on1y Rs. 284 crores, 
a cut of 16.2 per cent. Similarly, for 
F-hipping, roads and ports, \vhich is 
n':)ceSS.lry for the puhhc distribution 
.system, while the al1ocat:'.,)n during 
the Januta rule was Rs. 354 crores, it 
has come down to Rs. 291 crores a 
cut of 17.8 Per cent. On the wh~]e, 
whi1e th~ Janata Government had set 
asid:- a SUnl 0'£ Rs. 2092 crores for 
these things, Mr. Venkataraman, 
while pleading for the P'00r in this 
country, in 3ctuul effect in his budget 
has put his scissors and brought down 
this allocation to Rs 1375 croTes, a 
cut of 34.3 per cent. You can 1ma ... 
gine what kind of a budget we would 
have if these programmes for the 
pOor people are cut like this. I would 
suggest that he should redraft the 
whole budget. He had a lot of time. 
H'e could have brought this Budget 
In M::trch. But h~ "U,~ afraid th" t jn 
thp. Alectio'"1s. we woulci eXOOC;"" !,im 
on this. That i;,: "Thy he o;d nnt brinq" 
this Budget in March. 

There were proposals from many 
Members from the other ~ide 'from 
Members like Mr. Charanjit 'Singh. 
He and others gave good proposals. 
But how can the Government have 
this highest tax m'Obilization? You 
haVe provided for the highest deflcit 
in 30 years, and with no relief. Why 
have YOU done this? There is no ex-
planation. There must ultimatelv be 
8 statement from the Finance Minis-
ter about his philosophy and on how 
the present G'Dvernment proposes to 
do at least as mUC'h as We did during 
OUr rule. 

SHRI MANORANJAN BHAKT,~ 
(Andaman and Nicobar Islands): Sir 
I ri~ to speak 011 the General Budget 
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presented by the hon. Finance Minis-
ter for the year 1980-81. The coun-
try is pasaing through great financial 
stringency and hardship in all spheres 
'~f life. The stability in the -country 
which was established by 30 years of 
Congress rule, and certain values 
;which were evident during the CtQng-
-ress regime, were mismanaged and 
undone b v 3 years of J anata rule. 
The sociai life in the country came 
down to a panic by riots, communal 
disturbances, killing and atrocities on 
Harijans; and a sense 0'£ insecurity 
prevailed among the people in the 
cQuntry. In the economic sphere, 
pric':;5 mounted up; and shortage of 
€ssential commodities like edible oils, 
sugar and others, dUe to abnormally 
low production, have ultimately 
landed th2 country into an economic 
chaos. 

The gap in foreign trade has in-
creased to an unbearable extent. The 
country started importing cement, 
steel, coal and even sugar; and the 
huge deficit in the Central Budget 
during 1979-80 culminated in an eX-
traordinarily high rate of inflation in 
the economy. Therefore, the pres en -
tatk>n of the present budget was not 
an easy task for the Finance ,Minis-
ter, 

After the Railway budget wliere 
unavoidable proposals created a sense 
of fear in the minds of the people, 
namely, that the General Budget will 
perhaps bring 'further pressure on the 
common man in the shape of new tax 
proposals, the oommon man has now 
had a sigh of relief, finding an exetel-
lent budget, in the preaent circums-
tances; these circumstances could 
.otherwise have led the country to far 
worSe conditions. Therefore, I cong-
ratulate the hon. Finance Minister 
Shri _ Venkataraman who has made 
commendable efforts to channelize 
the country's economy in the right 
direction, by .proposing certain mea-
sures to increase production and to 
minimize the foreign trade gap, and 
also bv aiming at growth-orienred 
economic stability. His exercise to 
restrict the uncovered deficit to about 

Rs. 1400 crores is also a c.Qmmendable 
effort, and an attempt to check infla-
tion to a certain extent. 

Sir, as yOU are aware, OUr party is 
committed tlO the people, to curb price 
rise and to check inflation; and also 
to lower th'e tax burden on the peo-
ple. In the present Budget, an 
attempt has been made in that direc .. 
tion. But cnJ important point is 
this: J 1)'.1 are to ensure the SUPply of 
all essential commodities throughout 
the countrv at one fiXed price-as in 
the caSe of ~ugar. If we are in a 
position to supply eSS'ential commodi-
ties at a fixed price thr'.:>ughout the 
country, the corrupt traders will not 
be ab~e to chcat.th3 consumers. When 
the ('ommon man goes t.o purcha~ 
thes: essential cOlnmodities from the 
corrupt traders, the latter cheats him. 
That is why i'f there is one fiX'ed price 
fol' (:~ 2h of the essential commodities 
throughout the country, it will help 
the common people in their day-to-
day life. 

I would now like to draw the atten-
tion oJ. the ·~10n. Finance Minister to 
some points which should haVe had 
some place in his Budget proposals. 
Sir, the small, isolated, remote Union 
Territories such as Andaman and 
Nicobar Islands. Lakshadweep etc. 
having 'no popular Government and 
being administered by the Central 
Government are fully dependent, for 
their development, on the General 
Budget. ! had expected that ttnere 
would be some proposals in the budget 
for some special area development 
projects, fOr haVing ,ac.celerated deve-
lopment of such remote and isolated 
Union Territories, with a time-bound 
programme; but nothing is found in the 
Budget. I remember that during late 
Pandit Nehru's Prime Ministership, 
Andams'll & Nico:bar Islands were at-
tached to the Ministry 01. Rehabilita-
tion, for accelerated development; but 
later on. that practice was discontinu-
ed. I would like to suggest to the 
Hon'b!e FinanCe Minister to earmark 
some special funds for the develop... 
ment Of these areas because these 
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areas are facing certain diftleulties be-
cause of their remoteness and iSolation 
That is whY, a special development 
programme bas to be drawn UP for 
these areas. 

Many of the hon. members who 
spoke confined themselves mainly to 
a criticism of the Budget. But I have 
said that is Me of ttlle excellent 
budget that he has presented. I 
would like to make certain sug-
gestions for his consideration. I 
like to suuggest some changes in his 
budget proposals i.e. in the income 
tax rebate. He has made Rs. 12,000 
instead of Rs. 10,000 free for calcula-
tion of income tax but in the case of 
income exceeding Rs. 12.000 the basic 
calculation will start from Rs. 8,000. 
I would suggest that this limit of 
Rs. 8,000 should be increased to Rs. 
10,000 SO that a large number of 
salaries people can be benefited by 
this. Another suggestion is that in 
Our country, black money has got an 
important role to play and it is flow-
ing in the country's economy w'hich 
has eaten away the cream of the 
SOCiety and the benefits of the deve-
lopments could not be traced OUit or 
could not reach the common man 
because ol. the parallel economy of 
black money which has a tremendous 
effect on our eConomic system. This 
thing should be checked. !, would 
like to urge upon the hon. Finance 
Minister that government should 
have a stringent law provisions for 
taking action for tax evasion and black 
money holders sO that exemplary 
'Punishments are given to check ac-
cumulation of black money in the 
country. In th.is connection, I would 
like ot sUigest that another warning 
~ould be given from. the ,government 
as a last opportunity asking them to 
declare volunt-arlly all the bl~ck 
money with the assurance that there 
will be on penalty aT prosecution if 
they declare it within a particular 
time and perioi. In this way, 25 per 
cent Of the amount declared should 
b-e deducted as government tax. In 
tre same time, I would like to draw 

'10-'11 i"'L »rt. 

caa M covered in the Bud,pt. A-t 
the same time. WOUld Ulce to draw-
your attention that there should be, 
some action taken on the urban pro-
perty, because there are a large mu&-
'ber of peaple who have got Ul'Iban 
properties in fictitious names. Until 
and unless we are in a positiOn to-
take any action in this regard, om 
economy will be suffering from this 
kind of inflation. 

15.29 hrs. 

[MR. DI'PUTy CHAIRMAN in the Chair] 

Another suggestion is that this black 
money also plays an important role in 
(\ur country's elections and politiCs. 1 
would like to suggest that companies 
should be allowed, by amending the 
Companies Law. to donate officially 
so that they need not go in for ac-
certainly check the trend of accumu-
ing to political parties. This lrill 
certainly check the trend of accumula-
ting black money. 

MR. PEPUTY -SPEAKER: It is now 
3.30. It is now time for Private Mem-
bers' Bills. You can continue next 
time. 

MR. DEPUTY SPEAKER: So, now 
we shal1 take up Private Members' 
business. 

Bills to be introduced. 

SHRI R. L. P. VERMA.: He is 
absent. 

SlTRI G. M. BANATW.A.LLA. (Pon-
nani): I am on a point of ord~r. 

This is the second time that this' 
obnaxious Bill is put on the Agetda 
Paper and the Member is absent. I 
wanted to oPPOse the introduction of 
this Bill. 

MR. DEPUTY SPEAKER: Shri 
R. L. P. Verma is absent .. 
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}.fR. lDEPUTY-SP.EAKER: How can 

the Member talk when he is not pre-
sent? What Shri Banatwalla has 
said will not form part of the record. 

iIND?..AN FOREST (AMENDMENT) 
BILL· 

(Insertion of section 36A, 

SHRI P. RAJAGOPAL NAlDU 
(Chittoor): I beg to move for leave 
to introduce a Bill further to amend 
the Indian Forest Act, 1927. 

MR. DEPUTY SPEAKER: 
question is: 

The 

"That leave be granted to intro-
duce a Bill further to amend the 
Indian Forest Act. 1927." 

The motion was adopted. 

SHR! p. RAJAGOPAL NAIDU: 
I introduce the Bill. 

CUSTOMS (AMENDMENT) BILL· 

,(Amendment of Sections 104 and 125) 

SHRI BAPUSAHEB PARULEKAR 
(Ratnagiri): I Ibe~ to move for leave 
to introdUlCe a Bill further to amend 
the Customs Act, 1962. 

MR. DEPUTY SPEAKER: 
question is: 

The 

··Tflat leaVe be granted to ,intro-
duce a Bill further to amend the 
Customs Act, 1962". 

The motion was adopted. 

SHRI BAPO'SAHEB PARUL~R: 
I ip.trodu<!e the Bill. 

J:AGG£RY lIOl\:RO BILL 

SHRI P. RAJAGOPAL NAIDU 
(Chlttoor) : !, beg to move for leave 
to introduce a Bill to provide for the 
development and sales Of jaggery. 

MR. D'EPUTY sPEAKER: The ques-
tion is: 

"That leave be granted to intro-
duce a Bill to provide for the deve-
lopment and sales of jaggery." 

The motion was adopted. 

SHRI P. RAJAGOPAL 
I introduce the Bill. 

NAIDU: 

The motion was adopted. 

CONSTITUTION (AMENDMENT) 
BILL 

(A mendment of Eighth Schedule) 

SHR! R. P. YADAV (Madhopura): t 
beg to move for leave to introduce a 
,Bill further to amend the Constitution 
of India. 

MR. DEPUTY-SPEAER: The ques-
tion is: 

"T.nat leaVe be granted to intro-
duce a Bill further to amend the 
Constitution of !ndia.u 

The motion was adopted. 

SHRI n. p. YADAV: I introduce 
t)le Bill. 

---.--- ---------------- -
... ~ ot -recorded. 
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